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(b) if so, the findings thereof and the reaction of the 
Government thereto;

(c) whether any new formula has been adopted to 
determine poverty line; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF 
PLANNING AND PROGRAMME IMPLEMENTATION AND 
MINISTER OF STATE OF THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH): (a) 
and (b) The studies on pvoerty are generally made from the 
National Sample Survey (NSS) date on consumer 
expenditure. The Planning Commission uses the 
quinquennial NSS date on consumer expenditure to 
estimate the incidence of poverty. The incidence of poverty 
for the two latest periods following the recently adopted 
official methodology, which is based on the Report of the 
Expert Group of Estimation of Proportion and Number of 
Poor, are estimated as 38.68% in 1987-88 and 35.97% in 
1993-94.

(c) and (d) The Poverty line is defined in terms of 
monthly per capita consumption expenditure of Rs.49.09 
in rural areas and Rs.56.64 in urban areas at 1973*74 
prices corresponding to a basket of goods and services 
anchored on a norm of per capita daily calorie requirement 
of 2400 in rural areas and2100 in urban areas. These rural 
and urban poverty lines of 1973-74 are disaggregated into 
state-specific poverty lines using the inter-state price 
differential of the year. These state-specific rural poverty 
lines are updated by the Consumer Price Index of 
Agricultural Labourers and urban poverty lines by the 
Consumer Price Index of Industrial Workers.

Production of Betel Leaves

5969. PROF. OMPAL SINGH NIDAR: Willthe Minister 
of AGRICULTURE be pleased to state;

(a) whether the Government propose to launch a 
programme for boosting up the production and improving 
the quality of betel leaves during 1997-98;

(b) if so, the details thereof; and

(c) the names of the countries to whom betel leaves 
are being exported?

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) AND MINISTER OF CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION 
AND MINISTER OF FOOD (SHRI CHATURANAN 
MISHRA): (a) and (b) Government of India have decided 
that the programme for betelvine development will be 
taken up by State Governments from 1997-98.

(c) The Major countries to whom betel leaves are

exported are Pakistan, Oman, USSR, UAE, Baharain, 
Kenya, UK, Canada, Kuwait, Yaman Arab Republic, Saudi 
Arabia, German Federal Republic, Brazil, etc.

Development of Himalayan Area

5970. SHRIMATI KETAKI DEVI SINGH :
SHRI PRABHU DAYAL KATHERIA :
KUMARI UMA BHARATI:

Will the Minister of ENVIRONMENT AND FORESTS 
be pleased to state :

(a) whether the Government propose to formulate any 
National scheme for the balanced and integrated 
development of the Himalayan area to fulfil the basic 
requirements of the persons living there without disturbing 
the environment and forests of the area;

(b) if so, the details thereof ; and

(c) the time by which the said scheme is likely to be 
finalised?

THE MINISTER OF ENVIRONMENT AND FORESTS 
(PROF. SAIFUDDIN SOZ): (a) to (c) There is no proposal 
to formulate a National Scheme for the development of 
Himalayan area. The Planning Commission had set up an 
expert Group to evolve a National Policy for Integrated 
Development of Himalayas. A Steering Committee to 
oversee the implementation of the recommendations of 
the Report of the Expert Group on National Policy for 
Integrated Development in the Himalayas has been 
constituted by the Planning Commission. As per the 
decisions of the meeting of this Committee various Sub
committees have been set up to draw action plans. In 
addition, the Planning Commission provides additional 
funds on 90% grants and 10% loan basis to partially hill 
states in Himalayas (UP,West Bengal and Assam), for 
environmentally sound development under an ongoing 
scheme - the Hill Area Development Programme (HADP).

W Misuse of ISI Mark

5971. SHRI BANWARI LAL PUROHIT :
SHRI RAM SAGAR:

Will the Minister of CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to 
state:

(a) whether the Government are aware that there is 
gross misuse of ISI mark by both the public and private 
sector companies;

(b) if so, the name of the companies and their products 
found misusing ISI mark;

(c) the action taken against them; and


